IN THE CENTRAL ADMIMISTRATI¥ TRIBUNAL, JATPWR EHCH, JALTUR
CA 2533/2003 with MA 309/2003 DATE ©F OEDER: 53R 32003

Kadar Singh Yadev son of Shri Ramashwar Dayel Yedaw, aged about
43 years, resident of Quarter No, 4, Tybe IV, Indian Bureaw of
Mines, Residential Colony, Ajmary

VERSUS
§ Union of India thhromgh the Sac retary to the Governmenrd
of India, Ministsy of Minzs, Shastri Bhawan, New Delhi j
28 The Gontinller Generel, Indiarn Bureau of kires, Indira
Bhawan, MNagpur (Maharesht m).s

@i, . Respondents

Applicant present in persomn

Mr, Mang Bhea , Counzel for the respondard el
CORAM ¢
Hon'ble Mz, M,LJ Chauhan, Member {(Judicial)

Hmtble Mr, & K, Bhandsri, Mambszy (Admi‘ strative)

CHDER (ORAL )

T —— v ——

2t has £iled this D04 vhereby praying for the

"That in the facts and circoumstancss stated sbove,
your humble applicait przys that the impogned
transfor order - Anmnexnre ol which has been passsa
cn malice and mal afides may be quashed wnd set
aside and the respondents b ordered to keep the
applicant ab Ajmer looking t 'the factz that the
aFPlli..ur"f has ¢nly c::-unJﬁtm' +wo vears at Ajmer
and his wife is alzo in Government S':“IV.LG&‘ ne Y
Ajmer District itszslf Dbesides the fact that they
bave a baby of only ten manths old .*."

27 Motices cof this applicsztion wss given to the respondents
The r2spondents bave filed interim reply opposing the interim

rayer of the applicat, Thrw have also filed detailed reply 7

N The a pplicant  has brought to our notice an crder dated
304702002 vhereby the transfer of the applican® from Regional
ce Ajmer to Regloral Of fice Ranchi was recnsidersd, The

cant has %*! traneferyred from Rigiconal Office Ajmer to tha
Office of 'the Controllzy of Mines (Merth Zone ), Copy of this
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oxder is directed to bz placsd on recordid

&7 In view of thiz subsement develcpnent, the prasent JA does
not survives,. The present QA as well as MA steand dispo
accordingly with no order as to costs)

soa of
o

e, .
(A.K, BHENITART) '

K » (M.L. CHAJHANY
MEMEER (A) MEMBER (I}




